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regarding continuance of the ex-
emptions of special duties of ex-
cise consequent upon the enact-
ment of the Finance Bill, 1981.

(ii) G.SR, 350(E) published
in Gazette of India dated the 15th
May, 1981 together with an ex-
planatory memorandum regarding
full exemption from Central Ex-
cise duty in respect of fifteen
specified renewable energy source
devices designed to use solar,
biomas and wind energy.

(ili) G.S.R. 400(E) published
in Gazette of India dated the
22nd June, 1981 together with an
explanatory memorandum re-
garding exemption to  articles
made out of certain precious
metals namely gold, silver, plati-
nium and gthers specified in the
notification, which are remade,
reconditioned, refabricated or
subject to any other similar pro-
cess out of old or used articles
made of the respective precious
metals, from the duty of
excise leviable on such articles
as is in excess of the duty charge-
able on the cost of such remaking,
reconditioning etc. and the value
of materials, if any added for the
purpose,

(iv) G.S.R, 418(E) published
in Gazette of India dated the
30th June, 1981 together with an
explanatory note regarding conti-
nuation of scheme of duty con-
cession after 30th June, 1981 for
cottage match units,

(v) G.SR. 422(E) to 425(E)
published in Gazette of India
dated the 2nd July, 1981 together
with an explanatory memoran-
dum regarding some further
changeg in the scheme of excise
duty concession applicable to the
cottage and middle sector maich
units,

(vi) G.S.R, 431(E) published
in Gazette of India dated the 10th
July, 1881 together with an ex-
planatory note extending the
facility of granting proforma
cradit of the duty paid on steel
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sheets when used in the manu-
facture of electrical atampings
and laminations, to steel strips
also.
[Placed in Library. See No. LT—

2695/81].

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS
TWENTY-SIXTH REPORT
SHRI G. LASHMANAN (Madras
North): I beg to present the Twenty-
sixth Report of the Commitice on
Private Members’ Bills and Resolu-

lations.

SHRI HARIKESH BAHADUR
(Gorakhpur): The teachers of the
Banaras Hindu University are on
strike, It is Central University. There-
fore, I am raising it, It ig the duty
of the Home Minister. ...

MR. SPEAKER: Now,
attention,

calling

12.16 hrs

CALLING ATTENTION TO MATTER
OF PUBLIC IMPORTANCE

FacILITIEs THROUGH BANKs TO POOR
FARMERs AND OTHER POOR CITIZENS
SHRI R, PRABHU (Nilgris): Sir,

I call the attention of the Minister ol

Finance to the following matter of

urgent public importance and I re-

quest that he may make a statement
thereon,

“Inadequate  availability of the
facilities provided by Government
through the banks to the poor far-
mers and other poor citizens and
action proposed to be taken by the
Government with regard thereto.”

SHRI INDRAJIT GUPTA (Basir-
hat); This notice could have been
admitted in any form and in any year.
Please kindly read it, Does it refer
to any specific thing? It 18 a general
notice, It could have been dealt with
at any time, last year or next year
or this year,

MR. SPEAKER; Shoulg we not
discusg at?
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SHRI INDRAJIT GUPTA: It is an
important matter, But it does not
refer to any specific thing.

MR. SPEAKER: It is a question of
the people. 1 think they need it be-
cause I feel the pangs they have.

SHRI IINDRAJIT GUPTA: That
nobody is disputing. One can give a
general thing on any issue like that.

MR, SPEAKER; This is about the
farmers.

SHRI INDRAJIT GUPTA: What is
the recent thing that has happened?

MR, SPEAKER: No recent thing.
I can withdraw it if you like,

SHRI INDRAJIT GUPTA: I am
pleading with you—I do not want to
enter into an argument—because you
have ruled out many other noticcs
which referred to matters of urgent
public importance,

MR, SPEAKER: 1 have to do some-
thing,

SHRI INDRAJIT GUPTA: You
may carry on. But kindly read the
wording of the notice. (Interruptions)
This notice can apply at any time,
What i; the urgency? It is g conti-
nuing matler,

MR. SPEAKER: The urgency is
that neople need some money. The
farmers need fertilisers and insecti-
cides....

SHRI INDRAJIT GUPTA: There
are other things alsg that they need.
They need employment they nced
remunerative prices.

MR. SPEAKER: More production
means more of employment. I think
I am quite right in this.

SHRI INDRAJIT GUPTA: What is
the priority that you give?

MR, SPEAKER: I think I give
priority according to what I consider
I should. I could be wrong. I do not
say that I am infallible, I coyld be
wrong,
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"DR., SUBRAMANIAM SWAMY
(Bombay North-East): Let me tell
you, Sir, that more production does
not necessarily mean more employ-
ment.

SHRI RAJESH PILOT (Bharat-
pur): Politically these people talk
about more facilities for farmers,
but when we want to discusg a sub-
ject like this, this is what they say,
(Interruptions).

MR, SPEAKER: Mr. Barot,

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): Since the
nationalisation of the 14 major com-
mercial banks in 1969, it has been the
constant endeavour of the Govern-
ment to strengthen the banking in-
frastructure in the rural and
relatively underdeveloped areas
Efforts have also been made to bring
about an orientation in the lending
policies, procedures and practices of
the banks, so ag to enlarge the flow of
credit to the smaller borrowers, parti-
cularly to the poorer sections of the
community.

As a result of these policies the
branch network of the banks in the
r1ural arcas has grown from 1832
branches ih 1969 to about 15,000
branches now. The current branch
licencing policy of the Reserve Bank
aims at providing at least one bank
branch for every 20,000 people in the
rural areas. Sectors such as Agricul-
ture, small industry, small road trans-
port operators, self-employed people,
in which smaller borrowers predomi-
nate, have been given a priority
status in banks’ lending programmes.
The outstanding Bank credit to prio-
rity sector ha< increased from Rs.
505 crores in 1969 to over Rs. 8000
croreg now. Measures such ag simpli-
fication of application forms, making
them available in regional languages
for agricultural credit, relaxation of
margin and security requirements,
concessional treatment to smaller
borrowers in regard to iaterst, have
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helped bring bank credit within the
reach of the small borrowers. For-
mulation of District Credit Pleans,
setting up of Regional Nural Banks,
special branches such as Agricultural
Development Branches, Gram Vikar
Kendras, multi-service agencies etc.
and active participation of the banks
in Small Farmers Development
Agency, Drought Prone Area Pro-
gramme and other Programmes have
helped impart a certain momentum
to the banks’ efforts to provide credit
to smaller borrowers.

There is no denying the fact that
significant as our achievements have
been, these fall short of vur require-
ments. Government and Reserve
Bank of India have, therefore, set
higher goals before the banks during
the Sixth Plan period. Banks have
been asked to raise the share of prio-
rity sectors in their aggregate credit
to the level of 40 per cent by March,
1985. Agriculture and alliel activi-
ties will account for 16 per cent of the
total credit. Recognising the need for
sharper focus on meeting the credit
requirements of the weaker sections,
banks have been asked to ensure that
at least 50 per cent of their direct
finance to agriculture would be small
and marginal farmerg and smaller
borrowers in the activities alled to
Agriculture. In the small scale Indus-
try sector also, the banks will endea-
vour to double the share of smasll
industry credit now flowing to arti-
gans, craftemen and cottage and vil-
lage industrieg and other very small
units. Housing loang for Scheduled
Castes and Scheduled Tribes and other
weaker gections and consumption
loans have now been included within
the ‘Priority Sectors’. Banks have
been asked to attain a credit deposit
ratio of 60 per cent in their rural and
semi-urban branches. Banks have
also been asked to actively partici-
pate in the Integrated Rural Develop-
ment Programme and to integrate the
IRDP credit commitments in their
District Credit Plans. The program-
me of setting up of Regional Rural
Banks is being accelerated. The imp-
lementation of programmes directed
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towards increasing flow of credit to
smaller borrowers is reviewed at the
district, State and Regional levels {n
the country. The Boards of the pub-
lic sector banks, also, review regu-
larly the banks’ advances in priority
sectors with gpecial reference to the
agricultural sector. Standing Coms-
mittees function in the Reserve Bank
to monitor the implementation of the
lead bank scheme in the districts,
and for supervising and guiding the
functioning of the regional rural
banks, The Government have also
decided to set up a National Bank for
Agriculture and Rural Development
for promoting integrated rural deve-
lopment, for providing credit to agri-
culture and other economic activities
in rural areas and for coordinating
and monitoring of all agricultural
and rural lending activities.

It is expected that in the days ahead
these measures will yield the desired
step-up in the flow of credit to smaller
farmers, landless labourers and other
poorer borrowers undertaking small
viable ventures.

SHRI R. PRABHU: Mr. Speaker,
Sir, under the 20-Point Frogramme,
adequate finances should be made
available to the weaker, the poorer,
sections of the society. If the econo-
my of this country is to be develop-
ed, the poor people ghould be
encouraged and given financia] eas-
sistance at low rate of intcrest. This
scheme is already there. As the hon.
Minister started_ it is called the D.LR.
Scheme the differential arte of in-
terest scheme. As in other sactors. in
banking sector also, banks have
profits as their motivation. 'This
should be changed. Their motivation
should be to provide social gervices
and help the weaker sections of the
society. This was one of the reasons
for the nationalisation of banks. The
orientation should be to take the
banking from the classes 1o the masses.

Sir, the hon. Minister has stated
in reply to an unstarred question in
the House sometime back that advan-
ces made upder the D. 1. R. Scheme
were Rs. 140 crores covering about
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20 lakhs people. In reply to another
question, he said that Rs. 5,000 crores
are there for the purposz. This Rs.
140 crores iz an impressive figure as
such in absolute term but, taking into
account the total amount advanced by
the banks, that is, Rs. 30,000 crores,
thig is not even half a per cent of the
total advances made. So, I would
like to know from the hon. Minister
whether Government proposes to lay
down a target that at least 2 per cent
of the total advances made by the
Banks is under the D. I. R. Scheme
before the end of the fiscal year, that
is, 1982. Will the Hon. Minister as-
sure the house that all efforts will be
made to have he coverage of at least
one crore people under the scheme?

From the reply of the hon. Minister,
1 have to concede that Goveinment is
going in the right direction as far as
the D. 1. R. Scheme in giving finan-
cial loan at low interest to the poorer,
weaker, sections of the people 15 con-
cerned. But, only a fringe of the
problem has been touched. I reguest
the hon. Minister to accelerate this
and goad the banks to go to the mas-
ses and give them finances. The
bankers themselves have to be educa-
ted at grass-root levels to make them
vnderstand about their social obli-
gation and render social service to the
people. There may be some Seminars
for bankers at the grass-root leve] to
make them understand the problems. I
accept that all these pragrammes are
there; the banks are trying their best.
Government is trying their best to
make this scheme work. Dut, the
masses in general, the poorer sec-
tiong of the people, the farmers, do
not actually wunderstand this. Seo,
proper advertisement ard communi-
cation to these people is necessary.
Most of the loan disbursements are
made with reference to the proximity
of the borrowers through the bank
agent or banks in general. This should
not be encouraged. The bank msna-
ger’s performance as such will always
be weighted on the amounts deposited
in the banks. I would request the
hon. Minister to consider whether the
performance of bank agents or bank
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managers can not only be assessed in
termg of deposits got in their bankg
but also in termg of the amounts and
the number of people {0 whom these
amounts are disbursed under the D.
1. R. Scheme.

I would also like to reguest the hon.
Minister to tell us what steps Gov-
ernment is taking to popularise these
schemes both amongst the bankers
and the weaker sections and also how
he proposes to accelerate ithe Jigper-
sal of DIR advances.

Sir, as you are aware rural indeb-
tedness is one of the chronic ailments
of Indian economy and the rural peo-
ple—particularly farmers—succumb
to the money lenders because they do
not have money to irtigate their
lands. They borrow money from these
moneylender by mortgaging their
land. The only way to get away from
the cluiches ot ithe moneylenders is
that our bankers should educate the
small and marginal farmers and dis-
burse amoynts to them.

Sir, traditional banking is on basijs
of collateral security which is given
before advance is taken. Government
has waivei the colateral security for
sums upto Rs 5,000/- in respect of
small and marginal farmers. I would
request the hon, Minister—keeping in
view the inflation—whether he could
raise the limit to Rs. 10,000;.. 1 would
also like to know whether the hon.
Minister would be pleased to lay
down the year-wise targets in respect
of small and marginal farmers s, that
at leagt 50 per cent are covered by
the end of Sixth Plan and also whather
he would ensure that there would be
an integrated development of various
employment schemes particularly
these serviceg of hanksg would be in-
tegrated with the integrated rural
development Plan.

Lasily, T would like to know from
the hon. Minister whether he would
consider extending these benefits
under DIR Scheme to small and mar-
ginal growers of plantation crops like
tea and coffe especially in backward
and tribal belts of Nilgiris district of
Tamil Nadu?
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SHRI MAGANBHA1 BAROT: Sir,
I think the hon, Member for many
of the valuable suggestions and ques-
tions. About the differential rate of
interest, the hon. Member's impres-
sion appears to be that we have rea-
ched only half per cent. 1t is not so.
Last year we had reached. 84 per cent
and if the ratio that is maintained
will be maintained by the end of
December we will be reaching 1 per
cent which is the target fixed by uc
So, the apprehension tha; we have
half per cent is not correct. In fact,
figures are given from March to
March, whereas in the previous
year it was .67 per cent now we
have reached .86 per ceny ang in
the remaining nine months it will
cover up and make it 1 per cent which
will be the highest achieved so far in
the differential rate of interest. The
hon. Member desired whether we can
make it 2 per cent. 1 would submit
that let ug first complete 1 per cent
which we have already earmarked
and once we complete that the aues-
tion of earmarking more will come.
Another point raised by the hon.
Member is that there is no education
of the people at the banks branch
level.

PROF, N. G. RANGA (Guntur):
What about the tortuous procedure?
The_voor farmers have to engage tou-
ts to fill up the forms.

SHRI MAGANBHA1 BAROT: Sir,
the hon, Member, Prof Ranga, is
right in saying that there is some
difficulty but let me alsc tell how we
are solving the difficully. For exam-
ple, we have simplified our procedure,
Amounts upto certain liruts are avail-
able-particularly for agriculture sec-
tor—in the rural branches of ihe
banks. The requirement conditiong are
enterad into in the proforma itself.
Certain kinds of applications have got
to be disposed of within a period of
four months. Even though there is
some right on the part of the Branch
Manager, the rejection is still at a
higher level. Certain specific provi-
sions have been made in order to see
that aoplications are not easily rejec-
ted, Whichever applications come are
receiving due attention,
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Then, Sir, as regards training, a
point was raised by the hon. Member.
I would say that we have been provi-
ding such training. Such training is
specifically provided for these classes
of peaple. T would llke to draw the
hon. Member’s aitention to this
point that we have directed the Banks
to see that in all their basic training
programmes of the banks there should
be a course containing special emp-
hagis on rural credit. Besideg the
Public Sector Banks are taking up
training courses varying from three
weeks and above to such Eranch
Managers. So, all these things have
been provided for. We have made
such provisions so that our people at
the rural level are properly educaied
and they can be equipped to deal with
this kind of a situation

Then, Sir, a point was mede about
the things being made popular by
advertisements, etc. 1 woulg draw the
hon, Member's attention to this peint.
The amount which ig being advanced
is more and more every year. This
would satisfy him that there i¢ suffi-
cient awareness of the importance of
these schemes by thz Government.
In this connection I wnuld slso like
to tell him how our figures have done
up over the years. At the end of
1968, when the Banks were nationa-
lised in 1968, the Commerical Banks’
finance to agriculture aggregated to
onlv Rs. 45 crores Aaccounting for a
mere 14 per cent of the total ad-
vancer. Today it is like this; The
number of borrowing accounts have
gone up from 103.000 to 75,48,000; re-
garding amount the flsure wag Rs. 45
crores fn 1969: now i1t has pene up to
2911 crores. The very fact that from
45 crores we have gone to nearly
3,000 crores in 11 years would indi-
cate how popular our schemeg are:
and hows the poorer sections of society
are getting beneflf out ot it.

The hon. Member said that we shoulg
go from class to the mags. Well, this
is very correct and that is what the
emphasiz of the Government is. He
was zood emough to suggest and ask
me: Would you be able to take steps
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whierdby you will.mite thése schemes
available % fha mhssas? The House
will be plessed to appre¢idte this. The
Distriet Ravial Development Agency
(which ha® been set up In place of
the S¥DA) hag undertaken a very
massive programme. The programme
are put under IRD progratames (In-
tergrated Rural development pro-
grammes). For this, the 6th Five-
Year Plan itsel? provides an amount
of Rs. 1500 crores ag a subsidy. The
Banks are required to pay almost
double of the amount. 8ir, you were
good enough to suggest whether I
could take the figures of the borro-
werg upto one crore, The hon, Mem-
bers and the entire House will ap-
preciate that by the end of the 6th
Five-Year Plan, 1.5 crore families
will be covered. These will be the
families who are below the poverty
line for whom we have provided all
these schemes. And, every block
will have to earmark 600 families
below peverty line. You can rmulti-
ply 5,000 blocks by 3 years. 1.5 crore
families living below the poverty line
will be covered, So, the Banksg will
have to play a very important role.
Thrice the amount of Rs. 1600 crore
will have to be given by the banks,
So, various schemeg are heing under-
taken in collaboration with the Gov-~
ernments of the States and the
Centre. Let ug hove that by the end
of the 6th Five-Year Plan we will
cover the largest population of the
country living below the poverty line.
1 think I have answered all the points.
I thank him for the wvaluable sugges-
tions.

SHR] EDUARDO FALEIRO (Mor-
mugao): Sir, while 90 per cent of our
population live in the villages,—and
comparatively the proportion is even
higher in the villages ag compared to
the pities and towns of people living
below the poverty line,—~and while

that in the villages, the large

m of the population consist of
:maijl mzirs an!}i“ ?lt:::liaﬂl farmers,
artisans 8gT] abourers,
tires it 1s paintdl o see fhit
fgsues, including a substantial

iSgué of &anﬁﬂ ménagemént, coming

1548 LS--11,

Sir, from the statement given by
the hon. Minister, one can appreciate

something positive and with a sense
of purpbse. You have mentioned so
many figures and given a lot of sta-
tistics. A man who is not goog at
financial intricacies, a man who comes
from the rural area would be facing
the practical difficulties before he
could avail of that benefits of these
schemes. Now, the difficulty is at
the very initial state, that is, at the
disbursement stage of the loan. There
are many States where the co-opera-

tive credit societies are not strong,
There are only three States where the
co-operative credit society is succese-
ful. I think they are Maharashtra,
Gujarat and Tamil Nadu, In many
olher parts of the country, the rural
workers anq the small farmers dep-
end on nationaliseq banks. The officers
in-charge of the nationalised banks
and the managers of the banks face a
lot of difficulties in entertaining the
loan applicationg from the small far-
mers, artisans, etc. Now, the practice
of almost having g middle man, a man
who is well known to the managers of
these banks, to take these persons to
the managers in order fo get loan is
coming into existence. As a result
he will definitely get a percentage of
loan for himself without any consi-
deration or he will take a larger share
of the loan amount. He will pay a
low rate of interest of 4 per cent and
he will use or misuse the money for
some other purpose which has nothing
to do with agriculture, development
or improvement of the small farfriers,
art[sans or tHe agricultural labourers.
They will in tun even give this
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money to gome other persons at a
higher rate of interes'.

Now, what doeg thg Government
have in mind to check the interfer-
ence of the middle man so that the
small farmers and the artisansg can
have a direct link or rapport is esta-
blished between the financial institu-
tions and the benefactors. The
problemg of which the banks are very
conscious and rightly so are that
once they disburse the money they
must also get that back. A man who
takes money on loan, must repay it.
An enterprising map ig rewarded and
a man who is not enterprising shold
not get the money as a doll. The
loan should never be a doll.

The difficulty is this. A small man
who takes loan for a small business,
very often, more oftan than not, fails
in his enterprise. He may take loan
for poultry farming or for some such
other activity. But due to shortage
of raw materials or due to difficu]ties
in getting many licences from so
many offices and also due to lack of
marketing facilities to market hig pru-
duce, he may fail in his business.
His is a one man business and all
these things are coming in the way
and making this man a success out of
the venture he has undertaken, is al-
most an impossibility and his small
business will collapse. He will not
be able to repay the loan and he will
also be a failure in his enterpris.

Now, what is the strategy? Hag the
Government is mind to supply these
people, these loanees, who start a
small business house, with technical
know how, raw materialg in time at
the price fixed by the Government
and also find outlets for the goods
produced by them. Giving loan
alone is not sufficient. The loan
should be properly wutilised and
the benefits of the loan should
g0 both to the persong who
take loan ang ultimately to the whole
area of the nation. You have men-
tioned that the small farmers and the
artisans, from the very beginning, are
holding small frugmentec lands and
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they are deemed to lose in their

enterprige because their holdings are
so small and they are economically

not viable or profitable. This ig the

case in large parts of our country. An

idea has been mooted of having &

joint farming society, not agriculturaln
co- Operative socicety which has been

proved to be a faiulure. But whilst

maintaining ownership with the right

of cultivation, the farm is enlarged in

a society so that the osenefits of trac-

tors, pesticides and so on which are

available to large: farming operation

can also go to them together for this

purpose. Now, what is the Govern-

ment’s view on this.

May I also take this opportunity to
state that apart from three States or
so, most of the States in the country
do not have the benefit of the co-
operative credit societies! An idea
had, therefore, been mooted and I
understand that the Government had
taken it up, for setting up a national
bank for agriculture and rural deve-
lopment exclusively +o0 meet the
demands of the integrated rural deve-
lopment programmes. I would like
to know whether that idea stands,

One of the greatest curses for agri-
cultural labourers all over the coun-
try is that they are still at the mercy
of the private monev lenders The
monev-lender will advance a loan ot
Rs. 1000/- and will go on recovering
interest thereon for years, and in
some cases for generations This
completely destrovg the small aeri-
cultural labourers and his family.
What does the Government want to
do to curb this practice and save
these poor people from this evil and
from the clutcheg of the money-
lenders?

SHRI MAGANBHAI BAROT: As
regards disbursement of loans, it is
not denied; there are complaints. If
there are complaints of non-avail-
ability of finances with a particular
branch or a particilar bank for this
purpose, these will be isolated cases.
Y can only assure  the Hause that
whenever any complaints have been
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brought to our notice that in a given
branch or in a bank, this kind of
irregularity wag there, or objection-
able practices were there, we certain-
ly make enquiries and get them exa-
mined. I would not accept that al-
most it is a practice that there should
be a middleman for borrowing the
money. To generalise this would
be too much. I would request the
hon. Member, and through you, Sir,
to the entire House, that whenever
any hon. Member has a reason to
believe that in a given a person suf-
fered, or an applicant suffered it
should be brought to the notice of the
authorities. And I assure the House
that we shall look into these com-
plaints, as and when these are made.
I cannot accept the premises of this
system and give g general reply. T
would only request that such cases
should be brought to the notice of the
authorities.

Then, the hon. Member said that as
there would be difficulties for the re-
payment, we should he conriderate
and should not insist on recoveries.

SHRI EDUARDO FALEIRO: I did
not say that. You must insist on
recoveries, The man should not pget
away with your money, you must see
that he can pay back.

SHRI MAGANBHAI BAROT: Let
it be understood that all the loans
that the banks advance to the weaker
sections or the poor masses are not
consumption 1loans. They are for
gsome viable project.

MR. SPEAKER: What the hon.
Member wanted to say was that the
loans should be made available gt the
earliext and at the appropriate time,
so that you make a succesg of that
loan, and the man does not fail.

SHRI MAGANBHAI BAROT: That
part I will certainly deal with.

MR. SPEAKER: The question is:
How mauch is the bank staff co-
operative; how much is the man help-
ed, rather than mocked at?
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SHRI MAGANBHAI BAROT: Sir,
You will be pleased to appreeiate that
in the case of differential rate of
interest, for example, it iy a lump-
sum payment. Ag I mentioned earlier,
there is a time fixed; right to reject
iz net given to them. All those pro-
visions are made. In an over-
enthusiasm, a man may come not for
a viable project, and may invite diffi-
culties for himself after obtaining
the money.

MR. SPEAKER: That is why: A
stitch in time saves nine. That is the
thing.

SHRI MAGANBHAI BAROT: I
respectfully agree that the bank
should gee that a man in need must
get the money, but surely, it should
not be so liberally construed that it
is a consumption loan. These are
loang for a viable scheme and ag the
hon, Member himself pointed out, in
some of the States where the co-
operative system is powerful and do-
ing very well, there is no difficulty.
We, on the one hand, make a very
big jump in covering 1.5 crores famia
lies and see that the banks and the
subsidies reach them. Now in regard
to taking this money to create a mar=
ket, to create a means of production,
to create a scheme which is vital it
is certainly not only the function of
the banks, but of the other institu-
tions as well. There, Sir, come the
cooperative banks, other voluntary
agencies like the dairy system and
they can help the rural areas, So far
ag banks are concerned, they have
been taking the responsibility of mak-
ing the money available. But how
to spend it properly and how to make
best use of it, is not only the function
of the bank, but it is, in addition to
the function of the loanee, also the
function of other agencies, including
the States. (Interruptions) For that
too we have appointed m Vvery high-
powered committee and it will look
into the constant flow of money to
the needy peple. But the question of
utilising it and revising it is also &
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matter for which we need the co-
operation of everyone,

SHRI RAJESH PILOT: This subsi-
dy is subsidising the corruption.
There should be some method. Some
suprise checks should be there.

SHRI MAGANBHAI BAROT: So
far ag charge of corruption is con-
cerned, we once again gay to the Hon.
Members that in a given case make
us aware of the facts happening in
a particular branch. Because that
being the charge against an indivi-
dual, action has to be taken against
the individual. Therefore, we wel-
come any time any complaint and we
assure the House that all complaints
of the Hon. Members are being look-
ed into. T would ask the Hon. Mem-
bers to please recollect if you have
written a letter to the Hon Finance
Minister or to me, hag it not been
enquired into? Please write to us
that this is the charge of a particular
branch, then we can look into it.

Sir, the private money lender is
coming in the way. This is where,
as I said, the whole attempt is to
thake the banking facility available
to the masses But the very fact, as
I said just now of covering 800 families
to be identified by block authorities
under the Rural Integrated Develop-
ment Programme itself is an obliga-
tion both of the State authorities and
the banks. They have to find out
from the population iteelf who are
the needy people so that we can go
to them and lend money. It ig an
obligation undertaken by the State
authorities and the banks to identify
the needy peocple.

) (Interruptions)

MR. SPEAKER: He means that you
fulfil that obligation.

SHR1 MAGANBHAI BAROT; We
bave put a target, You will be
Pleased to gsee that when we sgy in
each block every year 600 families
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ate to be fdentified, the Identificition
is an obligition of the State as well
as of the bariks, The subsidy comes
from the DDRA, whereas two thirds
of the money comes from the bank
and identification obligation being on
us, we have undertaken this massive
plan to go to their doors and find out
that they get the money.

SHRI RAJESH PILOT: What I say
is that it is really not reaching the
people.

SHRI MAGANBHAI BAROT: Hon.
Member, Mr. Pilot, will agree with
me, Sir, whereas we are making this
kind of effort, we also need coopera-
tion of everyone concerned, of the
Hon, Members of Parliament, MLAs
and the Government That is what
we request. Sir, this is the policy.
We have put the target. We want to
finish it within five yearg and there
we request for the cooperation of
everyone

(Interruptions)

MR. SPEAKER: Bank hag to deal
with a new set of people who have
never taken money because all of
them are illiterate and they are deal-
ing with buzinessmen.

SHRI MAGANBHAI BAROT: You
will be pleased to appreciate the very
fact that I am on the agricultural
part of it in the rural areas, T am
mentioning that the Sixth Five Year
Plan envisages investment of 1500
erores of rupeeg only as a subsidy for
those people who are below the
poverty line To fulfil this program-
me, the banks have been associated,
The association of the banks is not
only to help it, but to double the
amount to be given as loan. So, you
can take it that for the time being,
Rs. 1570 erores will come from the
States and the Centre, as a subsidy.
This is all for _ people below the
poverty line. The obligation that
Has been cast on these authorities is
for themselves to identify 800 familles
every year, Le. those liVing below thé
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poverty ling from their own. blocks;
and then go to their doors and grant
them the necessary help,

About the bank, the Bill i¢ under

consideration. It is at a high stage
of finalisation,

SHRI SATISH AGARWAL (Jai-
pur): Only one point: How does it
gome to the amount mentioned by
Mr, Barot, when it ig only 60p fami-
lies and 500 blocks?

SHRI MAGANBHAI BAROT: It is
5,000 blocks.

ot ww wwee (rolge ) ¢ oW
e, mgwfwa‘f%&ma’rﬂ
¥T T R W ® ey st dar
wifga & &1 OW dwA QT o« @
2, ¥fwm gt o wwemmY av
T A8 g, T W § wAvsT

et T oo 1 wie faem A
FA HN W wRY
| oY, o dwerg g

7t geim—a e ¥ feam & W
der PE LA Aod® R swa
g INTHT YR § S Wi ¥ wgn
Y &, @ _wiw HqEr P AN yI
T WHT ¥R § 1 o ] 9T
wq«mﬁmﬁm W G Y ar agemr
HFQAT 4T, 3 WA TR-FHE ¥ IgmW
e wh@ @ feafa Frond 4, awr
w1 vaantet grfY o, $% S awit

Mtfﬁbmﬁmiﬁmw@
W o afem g X @ P
ir!til-?va‘twﬂﬂ. afesr §

banks fo posr  ggo
Jarmers cte. (CA)
fargrst Wt wwd W vy arfum g€
S 1969 7 IFFT dwY ¢ wewwTw
fimar oftc ol qedfivaor o Wit
& fadm ¥ Smo et o sk Wy
frmrAY wr dz1 wgd ¥ Wit Sueh

R x oL
AR W . wETe Wil )

ofy o were : yEHY Wi def
AT Hw yguTeT T, fwat
¥ TS GF YESTHT ST |

usye APRW : s w wE
wez Q&1 g wuT afRC

S WM W 0w WA
T T E, W& @ wiar wiw

€

e wglRa ;W fRET A S|
w8, W ogaw Ry
SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): One point. If my
friends opposite, for furthering their
career, do a little bit of talking, let

them do it. A litile chamcha giri
should be allowed,

sfYdqe we @ wyamw o,
wH AR s g W £ 7 vaw
off, zTa¥ & Ty Aff & fv awe
e quw fiw, Moy wgsaer - -
famAY ®r wmrie & 0, i
T WgA gE and ® Ty §

weir ¥ fawr @ fiv “zg waT
¢ o w1985 aw 40 whom Al
st v et dvex i figr sag
W wEd A 16 wfawe feerdt w
oiewx  Aqwxe ¥ fwr sg
75 TRT @ W=t ¥ oW ¥ fewrr
&1 75 wfawma § wrer W fannelt
T g waw ¥ off mrar



B31 Facilitieg through

[ sie awv]

Bfe 16 ad= f vt W@V Y o
W & wftww agmarsTr Wy
ftar<dl § 7 F wrgan g e welt
¥{zw wa¥ IR F Famq)

13.00 hr.

7% oF qe qIx oy & g A
ger 9r| IFTRIWZ | AT gOr
aqr fw feadr g0 qcealey oo @Y
firaral #T avw ¥ wre fwaar &
3wy fear wqr av | waTw 7Y W@
fr @t ot oF, WX 95 ®WT H A
% fegr war | §X QWAT FET WYST
o AR FCRIE | A qar qr
¥ wifer 1 & wrE g gurfe
wiRaT s foadt ¥ aff feg sma
g fegra fadt & afcg ar ga@-
atc @ @ Froc d Tg¥ fyerar § wix
f¢ AraT a7 dfcaw Q smar §
T AEAT { ITFT AT AT &Y 3T
getRwa WA fgr wrar g WA
Feer aTAT AT AT JEPIRIT FqT
A RAT Y | SERT AR I Y-
AT wrd IIFew ALY & T ITAY
fafy aff & oy § 1 A" A
qT ®TT A Grd Al w7 o @
ITH WT FC 3 WX 7 i Tdr 7k
qFdr @Y N ITH qw W W GrEw
qize w2 fr g9y IeT Far @ N
AT w aghrad dar gy andr § 0
Forrqar wgar § fr war ag feww
& e & @ waT A TEH |WET W
forax v W@ ITH THITAT BIH
IIFeH  F WT TF I W7 [[ITAT
w1 ? ¥ o faw N o swy
R o) fyg 7 s seN 7 X Wy
A faeew wt wyw  waRR ?

AUGUST 26, 1881

banks to poor 332
farmers cte. (CA)
W cﬂfﬁw%'lrrtirqmrm BEAT

g E | SR wrEiiew g wac
Tre § W WX Fr fges geR W)
e WA § 1w fw
B AEQA N EIR WA ¥ W
IEH! A ar§ gonre Wy ¥ Faw orwe @
T gg@ar A Iy W A
il ok 7y AW gl oy ww
TN WX g A WY v o @
awMT | ow fege Far g

wsTH wRea ;. fratea €

sftdm wae : frarai o gamw
70wl &0 d g fe
wre feaml ¥ sqrer femaedt ot ¥R
€ 21t 32 gAY & fag 43 oY § W
gy RE I T wA W @ |

TR It A a1 Wy O g R
g g ® frw F frady &
gk &% ¥ g fraw war v §
wm ar ¥y wlwy ¥ fag @i gene
d~oqrer wr Wtx A fear strowr
s Ea 7 g M EE R AR
fag wwer ot @@ @ Tr
]G - g A W@
2597 26 @ I IgY TG FI W@
gr g T dw whx v T fwaE,
e, s ¥ fag ot fefee
wrer wa wft § e ot & fag @A
g WR Gt ¥ g aar @ Wy
arfee 7t a0 fn gz g o Y
g7 W HE w9 dw wae
or ¥ & ot afee strew < W AT,
foarf, Laed, zwerd or e



333

e fella & onlt WY A for
wrat § sae fafire & art & mifee
qTEd 9T 9 A1y @ o 9k fgem
3 w1 e #r fawrfwr =%
T FAQ-gAT TCA T ATQ@ {)
sar Harfes gawr o fear &3 7
Fdr off agwa g fr wee wrgatan
Wt KA wrzafar Ay aw A T
dazaw &

T Ira Mg T T qErRA FAT
€| Wx aix ¥ g 357 W @@y
@ RE| g wedraa g
Afva Nwfai T § wrrat mx
A B gt § 1§ A Ay
¥ ar aff agy § 9 @A @
qRy & | I 9@ Ofew aiw F
B et g @ ¥ e @ @@
R AW IS AAX ¥ T WET
FHewT AT AX 1 Fdrom gz v
g o otte & oy 7@ arerr AT
T AFAT AT Arew wHET N g
3 1t avat ¥t aff @ qrar g fv sar
T A vaw far s § v @
TNT A T AQATE IA% Arg WY i
R Jamm it aw & o #
FERT & whar 31 Qe feafa ¥
W AN wgry fmre w6t fe ot #
IR A7 v X wrt T o waw
F¥T F77 fomr s ?

SHRI MAGANBHAI BAROT: The
hon. Member knows that 16 per cent
is allocated for agricultural sector
itself, he feels that that amount is not
sufficient. I would like to make the
position clear. We have earmarked
40 per cent  for the priority sector.
From the total advance, 40 per cent
is earmatked to the priority sector,
Wwhereas 16 per cent that we propose
and which we have earmarked up to
the end of 1885 is for the priority
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SHRI ZAINUL BASHER: That I
know, but it is not sufficient. b

SHRI MAGANBHAI BAROT: Let
me finish. That meang from the .
priority sector, the total advance that
hag been earmarked, 40 per cent will
go fowards the agricultural sector
itself. Now, let us appreciate that
bankg are to look after everything,
industry, irrigation, agriculture, small
sector, big sector and everyone. But -
when we appreciate that 40 per cent
is for priority, the total 60 per cent
going to the agriculture alone iz a
big step. Let us first complete that
amount itself,

Then, hig say was that application
forms were not available. I do not
know that application formg are not
available. It may be that a loan may
not be available to a person at a
Branch I can understand it, but
not non-availability of a form. I ean
request the hon. Member and all
Members, that if there is any dearth
of any forms, you may kindly write
to us and we shall take care that
forms are made available everywhere.

The hon. Member hag raised the
question of over-invoicing and under.
invoicing. Thig is the same point
other hon, Memberg have raised sbout
irregularities. T have answered it
I do not want to take the time of the
House.

SHRI ZAINUL BASHER: What
about under-invoiecing?

-

SHRI MAGANBHATI BAROT: That

is also an irregularity, if anv one
comes up with, (Interruptions)

SHRI ZAINUL BASHER: In our
own district of Ghazipur for buffaloes
and cows only Rs 300 are being given
when the price is more than Rs.

6,000/-.

SHRI MAGANBHATY BAROT:- I
would request the hon. Member to
look to his papers. Hag he written
to anybody?
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Lastly about the rural branches,
the hon. House will be pleased to
know that from the original 8 per
cent we have raised the rural bran-
ches to 46 per cent. But the difficul-
ty is the people who are gent there
do not involve themselves with the
work, There may be justification in
his contention. I do not know. But
yon cannot have two cadres. What
we are experimenting may be appre-
ciated, in the regional rural banks,
we may not be having that rank and
flle as we have in the commercial
banks but we try to bring it to block
level and the village level so that
gimplification jg there. But ultimate-
ly it depends on the education of
people employed in the bank. As I
mentioned in my previous answer, we
are trying to educate them through
postal education, training classes and
other types so that the people we
gend to rural areas are properly
trained and the highest advantage is
taken by the people of the regional
rural banks Then the last question,
(Interruptions.)

AN HON MEMBER: Rural people.
... (Interruptions)

SHRI MAGANBHAI BAROT: The
regional rural banks are being
increased. The number of regional
rural banks are also increasing from
day to day. Regional brancheg of
the commercial banks have gone up
to 45 per cent. Our motive is on the
rural side. Let us hope that involve-
ment of rural people with #he region-
al banks in those areas will grow
more and more
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am sorry to say that the hon.
Member did not understand the dis-

" tinction between one per cent of the

credit given undey differentia]l rate of
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intervst and 18 per cent of the credit
given under agricultural advances.
If the hon. Member cannot under-
gtand this basic difference even after
80 many answers given on the floor
of ths House, I cannot help it,

Whit we have done is that one per
cent . the total advances is given to
all the eligible persons without tak-
ing into consideration the section of
the society to which they belong and
the vocations they follow. A man
living in @ rural area and earning
below Rs. 2000/- a year or a man liv-
ing in an urban area and earning not
more than Rs. 3000/-, is entitled to
this loan under differential rate of
interest of 4 per cent. In this, the
entire population of the country is
covered,

16 per cent of the total credit will
be meant for the agricultural sector
and 40 per cent for the priority sec-
tors. This is the target for the periog
ending March, 1985,

The hon. Member's problem was
that the nationalisation wag not for
the poor but for someone’s ego or
someone's prestige. I would -cate-
gorically say that Shrimati Promila
Dandavate js unfair to her fair com-
panion. She should not have made
such an uncharitable remark. Let
some figures be studjed. In this
country, before 1969 there was one
bank for 65,000 people. Today we
have got a bank for every 20,000 peo-
ple. Though the population is going
up, the figure for each bank has been
brought down to 20,000. So, how can
you say that it is catering to a few
rich people?

Nationalisation was meant to help
the j oor people, Take the lending
to tha agricultural sector. At the
time of nationalisation, only 1.4 per
cent was lent to the agricultural sec-
tor. According to our plans, at the
end o 1985 we want to devote 16 per
cent ¢ the lending to the agricultural
sector, Is it for the rich or the poor?
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Thv 1 I will refer to the Inte,
Rura. Development Programme. It
was stated that no new schemes
were introduced and that during the
last three years nothing was done.
Durin; the Sixth Plan, in order to

make the banking facilities reach the
poor ..eople, we have a scheme of
providing help to 1.5 crores of fami-
lies. The test or yardstick for eligibi-
lity to get benefit under the scheme is
that the family must be below the
poverty line. So, 1.5 crore of familles
are going to pe covered at the end of
five years.

In apite of all these things, if they
cannoi see light, we cannot help it.

STATEMENT BY MEMBER CLARI-
FYING HIS REMARK MADE IN
LOK SABHA ON 17TH AUGUST, 1981

SHMI JYOTIRMOY BOSU (Dia-
mond Harbour): On 17-8-81 on un-
corrected debate, page 437, I said:

“l called a press conference and
in the press conference the letter
was released.”

On checking I find it should be:

“l made a cyclostyled presg hand
out, giving my letter together with
the reply from the Foreign Minis-
ter, although it was more or less an
acknc vledgement, and distributed
the hand out to the press.”

MR. SPEAKER: We will adjourn
now for lunch till 225 p.m.

13.25hrs.

The Lok Sabha adjourned for lunch
till twenty-five minuteg past Fourteen
of the Clock.

D

The Lok Sabha re-assembled after
Lunch at twenty eight minutes past
Fourteen of the Clock.
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